Title: Incidents of police firing in Aurai block in Muzaffarpur district in Bihar and misbehaviour with the Members of
Parliament by the Police.
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MR. DEPUTY-SPEAKER: Please do not show it. ...(Interruptions)

MR. DEPUTY-SPEAKER: Please do not show it. You are not permitted to show it. You can say. | allow you to
associate with it.
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MR. DEPUTY-SPEAKER: One at a time please. How can | allow everybody at a time?...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Raghunath Jha, let him complete please. Please do not show it. You are not
permitted to show this kind of things.

SHRI KIRTI JHA AZAD : Sir, | associate with this matter.&€, (Interruptions)
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MR. DEPUTY-SPEAKER: Shri Devendra Prasad Yadav, all of you are standing together. One at a time please. |
have given the floor to him.
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MR. DEPUTY-SPEAKER: Shri Simranjit Singh Mann, | will give you the floor after Shri Chandra Shekhar.
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SHRI M.O.H. FAROOK (PONDICHERRY): Sir, we support what our former Prime Minister has said.

MR. DEPUTY-SPEAKER: Factual note from the Ministry of Home Affairs was called for in the matter. Reminder
issued on 29-08-2001. That is the position. After hearing from the Ministry, proper action will be taken.

SHRI SONTOSH MOHAN DEV : We support this. Drastic action must be taken.



SHRI CHANDRA SHEKHAR : Mr. Deputy-Speaker, Sir, in such matters, if so much delay is there, there should be
some reason for that.

The State Government should be asked to send an explanation immediately. In these days of information
technology, if there is no response on such sensitive matters for two weeks, there seems to be something lacking in
the functioning of the State Government. The State Government should be called to explain this delay.
...(Interruptions)
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MR. DEPUTY-SPEAKER: Nothing should go on record now.(Interruptions)*
(* Not Recorded.)

SHRI SIMRANJIT SINGH MANN (SANGRUR): Mr. Deputy-Speaker, Sir, the whole House is exercised over the
misbehaviour and the brutality of the police, of what Shri Nawal Kishroe Rai has just described. It is shameful that
the police and the Home Ministry have not sent their replies so far in this matter. We expect and request that the
hon. Deputy-Speaker may have this expedited immediately and justice should be done. Otherwise,
Parliamentarians would meet the same fate as Shri Rai has met.

Thank you. ...(Interruptions)

MR. DEPUTY-SPEAKER: We have been following certain norms. Whenever such things happen, we get the
veracity of the information checked. So, we have followed it in the same manner. There seems to be some undue
delay....(Interruptions)

MR. DEPUTY-SPEAKER: It should not have happened. Otherwise, why should there be a reminder? | have already
passed my remarks. That would be taken note of....(Interruptions)
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MR. DEPUTY-SPEAKER: | think, we have to look into this matter....(/nterruptions)

SHRI SONTOSH MOHAN DEV : Sir, tomorrow is the last day of the Session. Considering that, you may kindly
discuss with the hon. Speaker and see if anything could be done. ...(Interruptions)

SHRI E. AHAMED (MANJERI): In such matters, when an hon. Member comes here and submits before the House,
he should be taken at face value. Why is such a procedure required when the hon. Member himself is here?
...(Interruptions)

MR. DEPUTY-SPEAKER: When we are following certain procedures, it is not that we disbelieve our hon.
Members....(Interruptions)

SHRI E. AHAMED : The bureaucracy is always delaying proceedings. They are not showing that much respect,
which is required to be shown, to elected Members of Parliament. ...(Inferruptions)

MR. DEPUTY-SPEAKER: Shri Ahamed, a certain amount of discipline is also required. Please take your
seat....(Inferruptions)



